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ORISSA ORDINANCE No. 1 OF 1989

THE ORISSA FOREST PRODUCE (CONTROL OF TRADE) (AMENDMENT)
ORDINANCE, 1989

[Promulgated by the Governor of Orissa on the 16th February 1989 published
in an extraprdinary issue of the Qrissq Gazette, dated the 16th February 1989}

AN
ORDINANCE

= To AMEND TeHE Orissa FOREST PRODUCE (CONTROL oF TRADE) ACT, 198}
WHEREAS the Legislature of the State of Orissa is not in session;

AND WHEREAS the Governor of Ovissa is satisfied that circumstanees exist
which render it necessary for him to take immediate action to specifizally cover all
cases of grants in the manner hereinafter appearing; '

AND WHEREAS instructions from the President have been received to promulgate
an Ordinance for the said purpose;

NOW, THEREFORE, in exercise of the powers conferred by clrase (1) of
article 213 of the Constitution, the Covernor of Orissa is pleased to make and
promulgate the following Ordinance in the Fortieth Year of the Republic of India: —

$hort titl 1, () This Ordinance may be called the Orissa Forest Froduce (Contro! of
commence- Tr3d¢) (Amendment) Orcinance, 1980.
meni.

(2) 1t shall be deemed to have comeinto force on the date on which the Oriss Opjssa Act
Forest Produce (Control of Trade) Act, 1981 (hereinafter reiepred to as the No, 22 of
principal Act) had come into force, i, ¢. 53-9-1981 when the princip2! Act was notifed 1981
inthe OQrissqg Gazette.

Amendmiat 2. Insection 5 of the principal Act, in sub-section (1) for clause (a), the following
of sacion 5. ghall be substituted, namely;-~— ' _

“{a) all contracts for the purchase, szle, gathering or collection of specified
. forest produce growa or found in the sald area and all grants of
profit-a-prendre inchuding the right 10 enter upon the land, fell, cut and
remove the specified forest produce from the said area, shall stand
. rescinded, whether such forest produce is grown or found on land owned
by private persons or on land owned bythe State Government or in

Government forests, and.”.

§ SATYID NURUL HASAN
Dated the 16tk Febraary, 1989 GOVERNOR OF ORISSA



